T Ho Yo WeAo-33004/99 REGD. NO. D. L.-33004/99

HIR_d = IASTUA

d ShT
Che Gazette of India

EXTRAORDINARY
9T [I—EUE 3—3U-EUE (i)
PART II—Section 3—Sub-section (ii)
IR | YerTiyTa
PUBLISHED BY AUTHORITY

. 1669] ¢ fooell, WIMER, W& 10, 2015/0€0T 19, 1937
No. 1669] NEW DELHI, MONDAY, AUGUST 10, 2015/SRAVANA 19, 1937

ISR ICREEICEEIC D)
sfg=T
7% fawett, 10 srre, 2015

.M. 2163(3).—TsT AiZAT AT srferfa=er, 1990 (1990 =T 20) #¥ &MeT 3 F FTE #, F3
LT AT AT AT FT AT ATLAT SATRT 6 TG F T | AT Bt gl

2. AT AT AT FT FHIAFTA I FHIAATT TATAT hl ARG T TIT a0l AT T TIAT AT
TRLT Z T, ST AT Tgl &, 2 |

[¥. 9-2/2014-TEEsey (T) (ITE)]
=Y. Y. F. T, saT AaEe

MINISTRY OF WOMEN AND CHILD DEVELOPMENT
NOTIFICATION
New Delhi, the 10th August, 2015

S.0. 2163(E).—In pursuance of Section 3 of the National Commission for Women Act, 1990
(20 of 1990) the Central Government hereby nominates Ms. Sushma Sahu as Member of National
Commission for Women.

2. Ms. Sushma Sahu shall hold office for a period of three years from the date of assumption of
charge of office or until further orders, whichever is earlier.
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